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BEFORE THE NATIOilAL GREEN TRIBUilAL

PRINCIPAL BENCH AT NEW DELHI

OA No. 109 of 2023

...Applicants

VERSUS

Union of India and ors. ... Respondents

ADDITIONAL AFFIDAVIT ON BEHALF OF THE APPLICANT

I, Vivek Kamboj, S/o Y. P. Kamboj, aged about 51 years, R/o C-579, Sushant

Lok-I, Gurugram, Haryana, presendy at New Delhi, do hereby solemnly

affirm and declare as under:

1. That I am the Applicant No. 1 in the above titled applicauon and

conversant with the facG and circumstances of the case and

competent to swear this affidavit.

2. That the above-tiued Original Application was filed bringing to the

notice of the Honble Tribunal dumping of municipal solid waste in

forest areas of Aravallis and discharging of leachate in sunounding

areas of Bandhwari landfill site in District Gurugram, Haryana. It was

submitted that this action of dumping of waste and discharging

leachate is not only in violation of the Solid Waste Management Rules,

2016, Forest (Conservauon) Act, 1980, Punjab Land Preservation Act,

1900 but also in violation of several directions including Order dated

07.M.2021 of this Hon'ble Tribunal passed in O.A. No. 415 of 2015,

O.A. No. 514 of 2018 and O.A. No. 606 of 2018. That this act of

dumping of waste and discharging leachate is also causing

irreversible damage to the ecology and environment of the Aravallis

as well as causing nuisance to the p€ode living in the Bandhwari

village.

3. That vide IA No. 757 of 2023 filed on 07.10.2023 in the present

Original Application, the Applicant had highlighted the deteriorating
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condition in and around the Bandhwari landfill site and sought urgent

directions keeping in mind the situauon on ground:

i. Fresh waste is still being dumped at Bandhwari landfill in

violation of the Order dated 23.09.2022 of this Honble

Tribunal. This waste has caught fire on muluple occasions due

to lack of segregauon and consequent release of toxic Aases.

ii. Dumping of waste in the adjoining Aravalli forest land, in

violation of the Forest (Conservation) Act, f980. Dumping of

waste on forest land has continued even after passing of the

Order dated 23.09.2022 of this Honble Tribunal.

iii. Leachate is seeping from the waste into the nearby watering

holes used by wild animals (artificially constructed structures

used by wild animals for drinking water), including leopards

possibly leading to multiple cases of death of leopards.

iv. Leachate is flowing towards the Bandhwari village, located at

a distance of more than 1 kilometre and getting collected in a

low lying area, causing health issues and nuisance to the

people living in the area.

v. Discharge of leachate from Badhwari landfill is not only flowing

into the Aravalli forest land but also contaminating the

groundwater by flowing into nearby water bodies.

vi. The authorities have failed to take action on the basis of the

representations sent by the Applicants highlighung multiple

violations.

4. That during the hearing held on 10.10.2023, the Honble Tribunal had

asked the Applicant to provide feasible solutions to the issue of

mismanagement of waste in Gurguram, Haryana.

5. That by way of this Additional Affidavi! the Applicant wishes to

highlight the non-compliance with the provisions of Solid Waste

Management Rules, 2016 with respect to segregation of waste at

source by the waste generators IN Gurugram Disbict. Rule 4 of the
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Solid Waste Management Rules, 2016 makes it a responsibility of the

waste generator to undertake waste segregation at source:

"4. Duties of waste generators.- (1) Every waste

generator shalL- @) sqregate and store the waste

genera@ by them in thre separate streams namely bio'

dqndablq non bidqradable and donestic hazardous

wastes in suitable bins and handover segregatd wastes

to authorid waste pickers or waste coll*tors as per the

ditetion or notifiation by the local authorities ftom time

to time.'

6. It is submitted that if such waste segregation at source is undertaken

and in-situ composting of waste is done, such waste would not be

required to b€ sent to Bandhwari landfill, thereby reducing the stess

of the landfill and the consequent issues arising out of it.

7. That the Applicant had filed an RTI dated 17.11.2020 seeking

information on segregation of waste by bulk waste generators

present in Zone l,zone2, zone 3 and Zone 4 at Gurugram and also

to receive detailed information on the number of challans and noUces

that has been issued by the Municipal Corporation of Gurugram for

non-compliance with the Solid Waste Management Rules, 2016.

8. That in the reply to the RTI Applicaton, it was informed that there

are about 28 Bulk Waste Generators who do not have a composting

facility however, no challan had been issued to them. It was also

informed that out of 145 bulk waste generators in Zone 3 of

Gurugram, only 63 have composting units. While in Zone 4, there are

only 31 composting units.

Copy of the RTI Reply dated 25.01.2021 is annexed herewith as

AIII{EXURE A.1.

9. That there are 1200 residential societies in District Gurugram, as per

the information provided by Joint Director, Departsnent of Industries

and Commerce.
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Copy of email dated 15.11.2022 received from the Joint Director,

Department of Industries and Commerce is annexed herewith as

ATTNEXURE A-2.

10.It is submitted that as per an article tided "Fiiles on bulk waste

generators to be linked to water bill!' datd 17.08.2023 published in

The Times of India, out of these 1200 residential sociedes, only 200

residential societies are composting wet waste within their premises,

which is not more than 170lo of total residential complexes. The

newspaper article states:

" In April the Centre for Science and Environment (6E)

had eid MCG neds to map BWG' as the numbers

currently identifid are underestimatd. The civic body

had identified 614BWGs - such as gatd communiti$,

institutiont hotels and restaurants in an area over 5000

sqm - in the city. Of lhese, just amund 2ln - amund

one-thitd - arc composting wet waste within their

prcmi#,6Ehad sid in a rcprt "

(Emphasis supplied)

Copy of artide Utld"Fines on bulk waste generators to be lhked to

water bill{ dated 17.08.2023 published in The llmes of India is

annexed herewith as AIIIilEXURE A-3.

11.It is submitted that this informauon is only pertaining to bulk waste

generators with respect to residential societies and no information is

provided with respect to other waste generators in the area.

l2.That in this regard, seeking compliance with the Solid Waste

Management Rules, 2016, the Applicant herein had also filed Original

Application No. 135 of 2022 before the Honble Tribunal in which non-

compliance with the provisions of Solid Waste Management Rules,
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2016 with regard to segregation of waste by waste generators and

in-situ composting was highlighted.

13.That the Applicant had contended in Original Applicaton No. 136 of

2022 that due to lack of segregation of waste by waste generators

and absence of in-situ composting, sbess on Bandhwari landfill is

increasing because unsegregated waste is reaching the Bandhwari

landfill. This in turn is leading to contamination of groundwater of

nearby villages by discharge of leachate from the landfill, which is

ultimately getting mixed with groundwater.

14.That vide Order dated 21.02.2022, the Honble Tribunal directed the

Municipal Corporation of Gurugram to take actjon against the

violators:

"2. In view of the above gieuance the Gurugram

Munici@l @rporation is dirxtd to l@k into the

grievance of the applicanb and take appropriate action

in arcordance with law following due procss."

Copy of the Order dated 21.02,2022 of this Honble Tribunal in Original

Applicauon No. 136 of 2022 is annexed herewith as ANNEXURE A-

4.

ls.That the Applicant had sought execution of this Order by filing an

Execution Applicauon No. 31 of 2022. The Honble Tribunal in Order

dated 19.10.2022 refened to Original Applicauon No. U2l2021 tided

Poonam Yadav v. M/s Ecqren Energy A/t. Ltd. & O/s. wherein the

Hontle Tribunal constituted a monitoring Committee to ensure

compliance with provisions of Solid Waste Management Rules, 2016

and also directed deposition of Rs. 100 crores in a ring fenced account

for compliance measures.
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16.That accordingly, the Honble Tribunal directed Municipal

Corporauon, Gurgaon to verify the factual position and to take action,

if any violation is found.

Copy of the Order dated 19.L0.2022 of this Honble Tribunal in

Execution Application No. 31 of 2022 is annexed herewith as

ANNEXURE A-5.

u.It is submitted by the Applicant that if Municipal Corporation of

Gurugram complies with the direction of this Hontle Tribunal in OA

No. 136 of 2022 and Execution Application No. 31 of 2022 and

ensures that the waste generators undertake segregation of waste

and in-situ composting, then the burden on Bandhwari landfill is likely

to reduce. This in turn will lead to reduction in production and

discharge of leadrate, which is contaminating the groundwater and

watering holes for wild animals around the Bandhwari landfill.

l8.That in light of such non-compliance with the Order of this Hontle

Tribunal, the Applicant had sent an email dated 18.11.2022 to the

authorities, which was further forwarded to the Haryana Pollution

Control Board for compliance on 24.17.2022.

Copy of the email dated 18.ff.2022 and 24.1L.2022 is annexed

herewith as ANIIEXURE A-6 (COLIY).

lg,That however, since only a small number of residental complexes in

Gurugram District are undertaking segregation of waste and in-sifu

composting, and the Municlpal Corporation of Gurugram has failed to

take action against them, in clear violation of the Orders of this

Hontle Tribunal, the waste is ultmately being sent to Bandhwari

landfill.

2o.That this is not only increasing the stress on the landfill but also, due

to lack of segregation and scientific management of waste, issues
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such as foul smell, leachate discharge into drinking water, instances

of waste catching fire, death of wild animals have arisen.

zl.Therefore, directions may be issued by this Honble Tribunal to the

authorities to ensure that compliance with the directions given in oA

No. 136 of 2022 is done, which will reduce the burden on Bandhwari

landfill.

DEPONENT

I the above-named deponent, do hereby verify that the contents of the

above Affidavit are true and correct to the best of my knowledge and

belief. No part of it ls false and nothing material has been concealed

therefrom,

0 6 r,ic, :i:3
Verified at on this _ day of _, 2022.
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ANNEXURE-A/2

Application under Section 5 and 7(5) of the RTI Act, 2005

(2020111711514)

Date: 17lltl2020

To,

SPIO/SSI MCG

MUNICIPAL CORPORATION, GURGAON

CMZEN FACILITANON CENTER

Receiving No. 1190
Date: L7 I lL I 2020,'l1me :

Fees Paid Via:

A. Full name of the Applicant: VAISHALI RANA

B. Address: 1403, T-10, VALLEY VIEW ESTATE, GWAL PAHARI, GURGAON-

FARIDABAD ROAD, GURGAON - 122003, Ph No.: 9899078299

C. Matter of Information: Under SWM 2016 Rules, Number of BWGs

composting, segregating & number of Challans issued by MCG.

Through Present application, the applicant desires the following information:

1) Number/lisVdetails of Challans issued to BWGs for not segregating &

composting, year wise in 2018, 2019 & 2020.

2) Challan amount/details (BWG wise) MCG received from BWGs in year 2018,

20L9,2020.

3) Number of notices issued by MCG to BWGs in 2018, 2019 & 2020 with

details of BWGs to whom notice was served.

4) Number/list of BWGs composting, year wise in 2018, 2019, 2020.

5) List of BWGs under MCG jurisdiction (Residential + Commercial + Urban

villages) as of 2020.

6) Projectionffarget to be achieved by MCG, regarding new composting unils

to be installed by BWGs, if any, in year 2020,2021.

Sd/- Vaishali Rana

/rrRUE TYPED COPY//
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\C\

First Appeal APP|ication

under Section 19(1) of the RTI Act, 2005

Dt. 4h Jan. 2021

To,

First Appellate AuthoritY,

JC-z,

MCG

Sir,

SUBIECT:- First Appeal Application against RTI No' 202011U11514

dt, 17h Nov. 2020

1. That Applicant desires to file for the'First Appeal', basis the following

grounds:

NO INFORMATION HAS BEEN PROVIDED SINCE ITIITI2O2O DESPITE

PROCEDURAL STIPULATED TIME PERIOD OF 30 DAYS regarding

numbers of BWGs composting, segregating & number of notices /

challans issued by MCG under SWM, 2016.

MUNICIPAL CORPORATION, GURGAON
CMZEN FACILITATION CENTER

Receiving No. 10
Date: 4/U21, Time:

Sincerely,

Sd/- Vaishali Rana

(vArsHAu RANA)

Mob. No. 9899078299

Email id: vaishali2013.vrc@gmail.com

/rrRUE TYPED COPY//
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Sub:

FAA-cum-Joint commissioner-ll
Municipal CorPoratlon, Gurugram.

SPIO-cum -SSI - l,l I,II I 
' 
IV,

Munlcipal Corporatlon, Gurugram.

11e. 5sy'l.c-II/Rn/McG/2021/ S 181

lst appeal under R.T.l Act-2005 of Sh

Dated: 1 3.01 .202 t
Vaishali Rana, apphcation no.

appeal application receaved2020r11711514 dated 17,11.2020. l3'
dated 04.01.2020 through CFC, MCG.

The appllcant vide application dated l7.tt,2O2O received through CFC,

MCG requested to provlde tnforma on under RTI Act. you have raited to suppty the
lnformation wlthln the stlpulated time of 30 days, Consequcntty the apphcant tiled 1..

appeal. Please flnd enclosed hcrewith a copy of RTI applicotron yJrth ll, appeat

applicatlon recelved from cFc is hercby sent to your o[frcc wrth thc drrectron to appear

for personal hearlng on dated 25.0r.202t at l2:00 Noon.

col-/
FAA.cum-lotnt Commtssioner-ll
Municipal Corporatron, Gurugram.

Endst No. FAA,TJ.C-II/RTI/MCc/zozll S f E8 Dated:13.01.202t

A copy ls fonrvarded to Sh. Ms. Valshall Rana, 1403, T-tO, Valtey Viery
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before FAA-cum-Joint Commissioner- l I, Municipal Corporatron, Burldrng, Opposrte Crvrt

Hospital, Gurugram.
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BWG Notice issued details Zone -3

Sr

No.

Address Notice Date Challan to be issued

date

Mobile no

1 Aardee Mall Aardee Mall 9811837071

2 Central Arcade CentralArcade 01244256566

3 CentralPlara Mall CentralPlara Mall 61812020 21/al2O2O 0124-4010001

OLF Beverly park-1 DLF Beverly park-1 6lAl2O2O 21/A/2O2O 0124-4011757 Challan on 27 loa/2o20

5 oLF City Center Mall DtF Clty Center Mall 9811094514

6 DtF City Club DLF Clty Club yal2o2o 161812020 9958171580

7 DLF Clty Club DLF City Club 1/8l2O2O $lal2o2o 99s8171580

8 DtF Cross Point Mall DLF Cross Polnt Mall 4/A12020 19lAl2O2O 01244272359

9 DtF Grand Mall DLF Grand Mall 9718649155

10 OLF StarTower DLF StarTower 81a12020 Blal2o2o 8778707207

11 DT City Center Mall OT City Center Mall 9811094514

12 OT Mall DT MaII 618/2O2O 21lLl2O2O 99903231s8

13 Globalfoyer Globalfoyer 61812020 21/A/2O2O 9990453047

14 Gurgaon Central
Mall

Gurgaon Central Mall 618/2020 2tlal2020 8851528351

15 HU0A Gymkhana
Club

HUDA Gymkhana Club 25lal2o2o Due date 9650435127

16 JM0 Reflend Square JMD Re8end Square 24/Al2020 81912020 9871719247

77 21/8/2O2O sl9/2020 7503630023

18 KinBdom of Dreams KinSdom of Dreams

19 MGF Mega city Mall MGF MeSa chy Mall 9910208297

20 MGF MeSapolis
Mall

MGF Megapolis Mall 4lAl2O2O 191A12020 9015192403

27 MGF Metropoiitan
Mall

MGF Metropolitan Mall 7 /9/2O2O 9871449911

22 MGF Plara Mall MGF Plara Mall 2sl8/2020 9/9l2O2O a3uu74u
23 One Horizon Center One Horizon Cent€r 10/al2O2O 25/8/2020 991069v49
24 Sahara Grace Sahara Grace 618/2020 27lAl2020 9971915505

25 Sahara Mall Saha.a Mall 6lAl2O2O 27lal2020 0124-43M900
26 Senior Mall Senror Mall
27 Super Man 1&2 Super Man 1 &2 41812020 191812020 9a7134M23
28 The Ambience Mall The Ambience Mall
29 Two Horizon center Two Horizon center 10/812020 2sl812O2O 99s4120776

30 Vatika First india
place

Vatika First india place 11/al2o2o 26/Al2O2O 8825897255

VipulAgora 6lal2o2o 21/8/2020 9818882925

32 EristolHotel BristolHotel 7 /8l2A2O 221812020 9777396534

33 Crown plera hotel crown plaza hotel
813040999334 Double tree hotel Double tree hotel 17/A/2O2O 26lal2O2O

35 Fortune hotel Fonune hotel 7 /9/2020 9910488068
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36 Hotelcitrus Hotelcitrus
31 Hotelpalazzo Hotelpalarzo 25lAl2O2O 919/2O2O 9711878595
38 lBlS Hotel lBlS Hotel 8/8/2020 Blal2020 999991s226
39 Lemon Tree hotel 1 Lefion Tree hotel 1 7 /a/2O2O 22/812020 701168549S
40 Lemon Tree hotel2 Lemon Tree hotel2 7 /A12020 22lAl2A20 7011685495
41 Pa.k Plaza hotel Park Plaza hotel zs/al2a20 9/9/2O2o 9711009916
42 The Le Meridian

Pullman Hotel
The Le Meridian Pullman Hotel 9/16/2A2O 9130/2020

43 The Leela Ambience The Leela Ambience 2611/2020 11/Al2O2O 0124-4771234
44 The westh Hotel The Westin Hotel 6/812020 21/8l2O2o 8826192270
45 Alchemlst Hospital Alchemist Hospital
46 Max Ho3pital Max Hospital 7|A/2O2O 22/8/2020 96y676264
47 Paras Hospital Paras Hospital 7 /al2O2O 2218/2020 8376804818
4A 618/2020 21lal2O2O

20/al2O2O
9540098115
995315372049 Adhunik Adhunik Apartments sl8/2020

50 ASrim apartments Agrim apanments
51 Ambience island Ambience island Apartment s/8/2O2O 2al8/2020 0124-4369950

52 9773819985
53 Centrum plaua Centrum plara 7 /a/2O2O 22la/2020 8287102520
54 Centrum Plaza Centrum Plaza 17lA/2O2A 37lAl2020 0724 4241621
55 Dell Office 43 DellOffice 43 9/9/2O2O 965412aa20
56 Delta Square Delta Square 12/8/2A2O 27 /Al2020 0124-4198001 Chailan on 28.08.2020
57 s/a/2020 20/a/2O2O 9210908037
58 DLF Aralias OLF Aralias

DLF B€lvedere Park
tllal2o2o
1/812020

26/8/2020
rclal2020

8929811513
s9 DLF Belvedere Park 9625039214
60 DLF Belvedere DLF Belvedere Tower llal2O2O $lal202a 9625039214

6l DLF Beverly Park 2 DLF Beverly Park 2 6/al2O2O 21/8/2020 0724-4011757
62 OLF Center Court DLF Cent€rCourt rola/2020 2s/al2o2o 8527366012
63 DLF Corporate park DLF Corporate park 1.lA/2O2O Tslal2o2o 8010236022
64 DLF Crest DLF Crest 9/9/2020 9899318882
65 OIF Cyber City All

Euildinss
DLF Cyber City AllEuildin8s

66 oLF Golf & Country
Club

DLF Golf & Country Club 8/912020 9599844277

61 DLF Hamilton Coun DLF Hamilton Coun 4l,al2020 $lal2020 0124-2385436
68 DLF Hamilton Coun DLF Harnilton Court 4/A12020 19/Al2O2O o724-2385437
59 DLF lT Park DLF lT Park
10 DLF Magnolias DLF MaBnolias 11/812020 26/812020 9313762390
77 DLF Oakwood Ertate DLF Oakwood Estate
72 DLF Park Place DLF Park Place a/al2020 Blal2o2o 98[8/64475
73 DLF Pinnacle DLF Pinnacle
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14 DLF Princeton
Estat€

DLF Princeton Istate

75 DLF the Bellaire DLF the Eellaire
76 DLt windsor Cou.t DLF Windsor Court
77 DLF World Tech

Park

DLF Wodd Tech Park 4lal2020 t9/8/2020 8929545454

7A Emaar MGF
Business Park

Emaar MGF Business Park

79 Emaarthe palm

Springs
Emaar the palm SprinSs

80 EsselTowerg EsselTowers 418/2O2O 1918/2O2O 9654128022 Challan 26.08.2020

81 Garden Eslate Garden Estate 1/812020 lslal2ozo 0r24-4061802

82 Genpact office Genpact office filal2o2o 25/Al2O2O 9711251560

83 Golden crest Golden crest 31/7l2O2O

41812020

lslal2O2O 9899955692
84 Hamilton reSency

park2
llamilton re8ency park2 19/8/2020 721099U24

85 Heritage city HeritaSe city 4/8/2O2O 79/8/2020 991U84734 Challan on
5000026/Al2020

85 HermitaSe HermitaSe 4lal2020 191812020 77039005S85

a7 IFS apanments IFS apanments s/a/2020 20t812020 9910Ms304
88 lffco tokio lffco tokio 25/Al2O2O 9lAl2O2O

89 lreo grend society lreo grend society 8448115228

90 lalvayu vihar towers lalvayu vihar towers 5/A/2O2O 20/a/2020 challan on 24lal2ozo
91 9871779241
92 IMD empire square JMD empire square 2418/2A20 8/912020 a76632$41
93 IMD reSend plaza JMD re8end plaza 71912020 8766321583
94 (anchanjunga Kanchaniunga 5lal2o2o 201al2020 9971698761
95 3117 /2O2O 1slal2o2o 931110300s/

9891761787

96 Mahindra lumiare Mahindra lumrare
97 Maitry apartments Maitry apanments 8/9/2020

Dlgl2020
9891735498

98 MGF villas MGF villas 4/Al2O2O

99 Ocus techno polis Ocus techno polis 9/9/2020 9s5029337
100 orchid center orchid cent€r 1718/2020 31/8l2O2O 93100881s

101 Orchid garden Orchid garden

102 Orchid Blobal
business park

Orchid Blobal business parl

103 8448306453 Challan on lAl7O|2O2O

104 Park centra 26/7 /2020 9/Al2020 07244205758

105 Parsavnath erotica Parsavnath erotica 71lAl2020 9999359308

106 Pib Bharonda Pib Sharonda 8/912020 9818s87565

107

108 Power Srid Power Srid 01242822011
109

110 PWO apartment PWO apanment 9999791846
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111 Railvihar Rarlvihar slal2o2o 20lAl2020 9650134570
112 REC headquarters REC headquaners 8287331433
113 RITES limited RITtS limited 25lAl2O?O 919/2O2O 9811105010
114 Sanskritia Sanskritia 819/2020 9555924397
115 Sheeba apartments Sheeba apartments 4/Al2O2O 19lAl2020 9911195000

Shri Kripalu ji Shri Kripalu jr 3117 /2O2O A/Al2O2O 9015328140
1L7 Siddhanha

apartments
Siddhartha apartments 5/Al2020 20/al2A2O 9954229251

118 Sujjan vlhar Sujjan vlhar 7 /9/2O2O 8743893976
119 Sun city Sun city
120 Suncity bu5ine55 5uncrty business tower

121 Surya cghs surya cSht fila|2020 2slal2o2a 01244260459
122 Technocrat

apartments
T€chnocrat apanments 8/9l2O2o 99s3320500

t23 The lions The lions 3lal2O2O 20/Al2O2O 9911188852
124 The masterpiece The masterpiece lOlAl2A20 25l8/2020 8090597402
725

organiratron

-fhe offrcer welfare organization

726 The olive height fhe olive heiSht s1812020 20/al2020 9999SO0938
127 slal2o2o 201812020 8826s70987
124 The retreat The retreat 4/al2O2O 79/Al2020 8570835201
129 4la/2020 79/al2O2O o1244232629
130 unitech the palm Unitech the palm 9lal2O2O 7424240449

07244227909
received notice on dated
75/7/2O2O so they did'n
accept the notrce on
25/7l2O2O

132 Uniworld spa east Un world spa east 2S/1l2O2O fi/8/2A20 8130295505
133 2311/2020 fil8/2A2O 813029s50s
134 Varun apartments 3-U7 /2020 M/Al2a2O 9911186453
135 Vatika city point 7 /9l2A2A 9990422299
136 9/912020 8957269064

compost plant
137

138 Garden estate
sector 24

Garden estate sedor 24 val2020 $lal2o2a 01244061802

139 OLF eivedere tower
sector 24

DLF eivedere tower sector 24 t/812020 rclal2o2o 9625039214

The Leela ambience sector 2617l2o2o 17lAl2A2O 01244777234The Leela ambience
Sector

Kendriya Vihar

140

T -\.(
141 Saraswati Kunj Society 958220496 Challan on 16/70/2020
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Status of Bulk waste Generators Compliance in Zone lll

Serial

no

Name and Address of BWG'S CateSory of BWG Ward No Status of
Notice lssued

(Yes/No)

Status of Challan

issued (Yes/No)

Status of Onsite

CompostinS if not yet

started please

mentioned expected

dated of operational

lf onsite

composting

started is it

verified by MCG

staff (Yes/No)

1 Parash Nath Exotica DLF Phase-s, Sector 53,

Gurugram,

Residential Yes No CompostrnE Yes

2 La LaguniApartment DLF Phase-s, Sector 54

Gurugram,

Residential Yes NO Composting Yes

Belvedere Tower DFt City Ph-2 Residential 34 Yes No Composting Yes

4 Vigyan vihar Sec-56 Residential Yes Challan issued No

5 Park view 5ec'56 Residential 30 Yes Challan issued NO

6 Hewo -1 Residential 30 Yes No NO

7 Hewo -2 Residential 30 Yes No NO

8 Mongliya Society Residentral 30 Yes NO CompostanE Yes

9 oLF Erecutive Floors DtF Phase-s Residential 32 Yes Challan issued NO No

10 Princeton Estate DLF Phase-5, SectoFS3 Residential 32 Yes Challan issued No NO

11 Carlton Estate DLF Phase-s, Sector'53 Residential 12 Challan issued No No

t2 TrinityTowers Rd Residential 32 Challan issued No NO

13 Oakwood Estate, DLF Phase-2, sector25 Residential 32 Yes No CompostinS No

!4 MGF villas DLF Phase-2, Sector -25 Residential 32 Yes NO Composting NO

valley View Estate gwal pahadi Residential 30 Yes No NO

16 Sushant Estate near kanahi red light Residential 31 Yes challan issued No

77 Raj villas GH Plot no.2, Sector-s3 Residential 31 Yes challan issued NO

18 Green Homes GH Plot no.4, Residential 31 Challan issued No

19 The Grand CGHS GH Plot No.5, Sector-s2 Residential 31 Challan issued NO

20 Mihir Society GH Plot no. Sector 52 Residential 31 Yes Challan issued No

21 Adhunrk Apartment GH Plot no.8,sector 52 Residential Yes Challan issued NO

22 vikaslai Height GH Plot no.10, Sector-s2 Residential 31 Challan issued NO

23 Aviatron Heights GH Plot No. 11 Residential 31 No Composting Yes

24 Karnveer GH Plot no.13, Sector -52 Residential 31 Yes Challan issued No

25 Skylark GH Plot no.14, Sector 52 Residential 31 Yes Challan issued No

26 5kyland sec-s2 Residential 31 Yes Challan issued No

21 SriKripalu jiGH Plot No.15 Sec-56 Residential 30 Yes Challan issued NO

2A Emerad Green GH Plot no.20, Sector 52 Residential 31 Challan issued NO

No29 Double Tree By Hilton SectoF56 GolfCourse Residential 30 Yes challan issued

30 The Grand Areh Sector-s8 Golf Course Residential 30 Yes NO Composting

37 lBlS Hotel Golf Course Road Resrdential 32 Yes Challan issued NO
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32 Devender Vihar SectorsS Residential 30 NO No

33 Rail Vihar SectoF56 GuruSrarn Residential 30 Yes Challan issued No

34 IREO uptown Sec 58 Residential 30 Yes No Composting Yes

35 Central park-1, sector 42/43 Residential 32 NO CompostinE Yes

36 Parsvnath Exotica Sec-43 Residentral 34 Yes NO CompostinE Yes

31 Sujjan Vihar Sec-43 Residential 34 No CompostinS Yes

38 HeritaBe city Residential 34 Yes No Composting Yes

39 DtF lcon Residential 34 No CompostinS

40 MGF Metropolitan mg road Residential 34 Yes No Composting Yes

41 Tarika Society sec-43 Residential 34 Yes No CompostinE Yes

42 Sanskriti apartment 5ec-43 Residential 14 Yes Challan issued Composting Yes

43 Surya CGHD Ltd. Sec-43 Residential 34 Yes Challan issued CompostinB Yes

44 GuruSram Society Sec-56 Residential 30 Challan issued NO

45 Gracious Tower Sec-56 Residential 30 Yes Challan issued NO

45 Connoisseur Twim Tower Sec-43 Residential 32 Yes NO Composting Yes

47 leevan tara CGHS ltd. Sec-43 Residential Yes No CompostinE Yes

48 Vidya Enclave sec-55 Residential 30 Yes No Compostlng

49 Wellington Estate sec-53 Residential 32 No CompostrnS Yes

50 Vipul Belmonte Bolf course road Residential Yes Challan issued CompostinS Yes

51 The Summit Golf Course road Residential 32 Challan issued CompostinB

52 IVY Apartment Sec-28 Residential 34 Yes No CompostinS Yes

53 Rrchmond Park DtF Phase'lV, Sec 43 Residential 32 Yes NO Composting Yes

54 Hamilton Court DLF phase-4 Residential 32 NO Composting

55 Swarn Vrlla Sec 56 Residential 30 Yes Challan issued CompostinS

56 DLF H-Block DLF phase-1 Residential 34 No Composting Yes

57 Pra8ati CGHS Sushant Lok ll, Sec 55 Residential Yes NO CompostinS Yes

58 Regent House DLF phase iv, Sec 55 Residential 32 Yes NO Composting Yes

ReSency park-2 DLF Phase-lV, Sector2T Residential 34 Yes No CompostinS Yes

60 Sahara Grace Chakkarpur, Sec-28 Residential 34 No CompostinB

61 Hex tax Commune sec-43 Residential 32 No CompostinB Yes

62 ta LaSune Golf Course road Residential Yes No CompostinB

63 Verandas Eolf course road Residential 32 NO Composting

64 Silver Oaks Apartment Residential 34 No Composting Yes

65 IREO Grand Arch Sec 58 Resrdential 30 Yes NO Composting Yes

66 DLF Rid8ewood Estate Residential 34 Yes No Composting Yes

67 Labournium Society sushant lok Residential 34 Yes No Composting Yes

68 RailVihar Apa(ment Residential 30 No Composting Yes

69 Royal Residency sec 52 Residential 30 Yes Challan issued No

10 Friends apartment sec-52 Resrdential 30 Challan issued NO
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77 Huda city center Residential 34 Yes Challan issued No

72 cyber Hub Residential 34 Yes No NO

73 DellSec-29 Residential 34 Yes NO CompostrnB Yes

74 Genpact Golf Course Road Gurugram Residential Yes Challan issued No

15 lJnitech Signature Tower, S Residential 34 Yes No Composting Yes

76 Two Horizon Centre, Golf Course Road Residential 32 NO Compostrng Yes

77 One Horizon Centre, Harizan Colony, Sector-43 Commercial 34 Yes CompostinS Ye5

78 Queen Plaza Sushant Lok Phase-1,sector-43 Commercial 34 NO

79 Punjabi by nature sec-29 Commercial 34 Yes Challan issued NO

80 Molecule sec-29 Commercial 34 Challan issued

81 Uniworld CitV Commercial 32 Composting

a2 Near SiEnature Tower Commercial 32 Yes CompostinB Yes

83 Uniworld City Commercial 32 Yes Composting Yes

84 Palm Unitech Near Huda City Center Comlnercial 34 Yes Composting

85 ABw Tower MG road Commercial 34 challan issued No

86 ESSELTower mg road Commercial 34 Challan rssued No

a7 Supermat 1 Commercial 34 Yes challan issued NO

88 Ambience Mall Commercial(Mall) 34 Yes CompostinE

89 Gold Soke Mall sec-43 commercral(Mall) 34 Yes No

90 The Bristol Hotel Central Mall Sector 25 Gurugram Commercial(Mall) 14 NO

91 DLF City Center MG Road commercial(Mall) 14 Yes Challan issued Composting Yes

92 5ahara Mall Commercial(Mall) 34 Challan issued No

93 MGF Metropolitan commercial(Mall) 34 Yes Challan issued NO

94 MGF MeEa City Mall Commercial(lvlall) 34 Yes Challan issued No

95 Global Foyer Mall (subhash) commercial(Mall) 14 Yes Challan issued NO

96 Ramesh (Star Mall) Commercial(Mall) 34 Yes No Composting

97 The Ardee City Mall Commercial(Mall) 34 Yes No CompostinE Yes

98 Grand Mall Commercial(Mall) 34 Yes Challan issued

99 DLF South Point Mall Commercial(Mall) 34 No CompostinB

100 DLF Mega Mall Commercial(Mall) 32 Yes Challan issued No

101 Galleria Market Commerciel(Market) 34 Yes Challan issued No

to2 Hunter velly sec-29 Commercial 34 Yes Challan issued No

103 Ramada Hotelsec-44 Commercial(Hotel) Yes Challan issued No

104 Clarens HotelSector-29 Commercial(Hotel) 34 Yes No No

105 courtYard Marriott Hotel Commercial(Hotel) 34 Challan issued No

106 Dia park premium sec'29 Commercial{Hotel} 34 Yes Challan issued No

107 Taj city center sector 29 Gurugram Commercial(Hotel) 34 Yes NO NO

108 [e Maridian Arjangarh Commercial(Hotel) 34 No No

109 Crown plaza sector'29 Commercial(Hotel) 34 Yes No Composting Yes
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110 Park plaza Commercial(Hotel) 34 Challan issued NO

111 Qutub plaza Commercial 32 No No
7r2 Central Elue Stone sec-29 Commercial(Restaurent) 34 Yes Challan issued No
113 Plazzio Hotelsec-29 Commerciall Restauren0 34 No NO

114 216un salnte sec 29 Commercial(Restaurent) 34 Yes Challan issued NO

115 Philtse sec-29 Commercial( Restaurent) 14 NO ilo
Decode the wall of love sec-29 Commercial(Restaurent) 34 Yes Challan rssued No

117 Duty free sec-29 Commercial( Restaurent) 34 Challan rssued
118 teSacv o saruralsec-29 Commercial(Restaurent) 34 Yes Challan issued No
119 Batlisec 29 Commercial( Restaurent) 34 Yes Challan issued No
720 Boom box sec-29 Commercial(Restaurent) 34 Yes Challan issued No
L2l Distrllery sec,29 Commercral( Restaurent) 34 Challan issued NO

122 Lemon tree premier, city center sec-29 Commercial(Restaurent) 34 Yes NO CompostinS
L23 Lemon tree premier 2 sec,29 Commercial(Restaurent) 34 Yes NO Composting
124 Fa€tory sec 29 Commercial(Restaurent) 34 Challan issued NO
125 The ASent jacks sec-29 Commercial(Restaurent) 34 No NO

126 The Pause sector 29 Commercial(Restauren0 34 Yes NO

127 Thikaana sec-29 Commercial(Restaurent) 34 NO No
128 Brkanervala sec-29 Commercial(Restaurent) 34 Challan issued NO

129 Gulab hotels sec-29 Commercial(Restaurent) 34 NO No
130 Seasonals taste sec-29 Commercial(Restaurent) 34 NO No
131 My Bars Headqaurter sec-29 Commercral(Restaurent) 34 Yes Challan issued NO

132 Ministry of Beer s€c'29 Commercial(Restaurent) 14 Yes No
133 Pind Baloochisec-29 Commercial(Restaurent) 34 Yes No NO

134 Gravity rpace bar sec-29 Commercial( Restaurent) 34 No NO

135 The wshky bar (Kapil) Commercral(Restaurent) 34 Yes Challan issued No
136 ADDA the strifter se(-29 Commercral(Restaurent) 34 Yes Challan issued No
137 Sarroor MG Road Commercial(Restaurent) 34 Challan issued No

Chaayos Galleria market Commercial( Restauren0 34 Yes Challan issued NO

139 Paras Hospital Infrastructure (Hospttal) 32 Yes NO NO

140 Max Heahh Care Hospital lnfrastructure (Hospltal) Yes

141 Fortrs Hospital Inf rastructure (Hospitall 32 Yes No NO

142 Mayom Hospital lnfrastructure (Hospital) 32 NO

143 G.S.S.S. Gwal Phari (525) lnf rastructure(School) 30

33

NO NO

No

No

No144 G.S.S.S. Chaft arpur(2125) lnf rastructure(School) NO

145 Snatan dharm temple lnf rastructure(School) 31 NO No No

-T -(r,
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Regarding the number of registered RWAs in Gurugram, for research work in context of
Waste Generation in the city
5 messages

Zorawar Rana Chandra <zorawar.vrc2015@gmail.com> Fri, 11 Nov 2022 at 13:03
To: jddicgurgaon@gmail.com <jddicgurgaon@gmail.com>

To

District Registrar 
Gurgaon 

Sub  :  Regarding the number of registered RWAs in Gurugram, for research work in context of Waste Generation in the
city

Dear sir, 

As we had spoken earlier In person, I am seeking information on the number of registered RWAs in Gurugram. I need this
data for the research work I am doing regarding the Waste Generation in the city by gated colonies & condominiums.

Thank u

Best Regards

Vaishali Rana    (9899078299)

District Industries Centre Gurugram <jddicgurgaon@gmail.com> Tue, 15 Nov 2022 at 09:47
To: Zorawar Rana Chandra <zorawar.vrc2015@gmail.com>

Dear Madam/Sir,

It is intimated that there are approximately 1200/- residential society (RWA+Condominium) in District
Gurugram. 

With regards,

Joint Director
(Deptt of Industries & Commerce)
District Industries Centre,
IDC, Sector-16,
Gurugram (Haryana)

+91 (124) 2334254, 2322266
www.investharyana.in

Annexure A-2
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TNN / Updated: Aug 17, 2023, 08:15 IST

Fines on bulk waste generators to be linked to water bills
timesofindia.indiatimes.com/city/gurgaon/fines-on-bulk-waste-generators-to-be-linked-to-water-

bills/articleshow/102786005.cms

GURGAON: The Municipal Cororation of Gurgaon (MCG) has decided to link the challans
issued to bulk waste generators (BWGs) flouting waste management norms to their water
bills. 


According to officials, while BWGs found violating the Solid Waste Management (SWM)
Rules, 2016, are penalised by the corporation, they often don’t deposit the challan amounts.
The decision has been made to recover the fines, they added.A fine of Rs 25,000 is imposed
on bulk generators for improper waste disposal.


The civic body has also decided to confer awards on the BWGs composting their wet waste
and recycling their dry waste properly as per the SWM Rules. 


“The commissioner, in a meeting held recently, directed senior officials to merge the challans
imposed on the defaulting BWGs with the water bills issued to them by GMDA so that they
pay up. It was also decided to give awards to the best performing BWGs,” said MCG
spokesperson SS Rohilla. 



MCG has also decided to take stringent action against defaulting bulk generators, officials
said.


In the last two months, MCG has issued 12 challans to bulk waste generators in zone 3 and
six in zone 4. 


A majority of the city’s BWGs are located in zones 3 and 4. Around 27 challans were issued
last year. 


According to the Solid Waste Management Rules, 2016, a bulk waste generator means and
includes buildings occupied by the central government departments or undertakings, state
government departments or undertakings, local bodies, public sector undertakings or private
companies, hospitals, nursing homes, schools, colleges, universities, other educational
institutions, etc having an average waste generation rate exceeding 100kg per day.



MCG came up with a public notice in 2018, stating that the civic body will consider waste
generators which produce 50kg or more waste every day as BWGs. 


There are around 1,200 residential societies, including condominiums, in the city.

According to the norms, BWGs should first segregate their waste into three categories — dry,

wet and domestic hazardous.

The dry recyclable material should be \given to the authorised waste pickers or recyclers,

while the wet waste is to be processed, treated and disposed of through composting or bio-
methanation within the premises.


In February this year, the MCG commissioner had constituted a committee to start an audit
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of BWGs of the entire city. The committee comprised the MCG additional commissioner-1,
additional commissioner-4, additional municipal commissioner, joint commissioner (Swachh
Bharat Mission) and chief engineer. 


sOfficials said that they are soon going to start inspections of the existing BWGs to check
their waste disposal practices.


In April, the Centre for Science and Environment (CSE) had said MCG needs to map BWGs
as the numbers currently identified are underestimated. The civic body had identified 614
BWGs — such as gated communities, institutions, hotels and restaurants in an area over
5,000sqm – in the city. Of these, just around 200 — around one-third — are composting wet
waste within their premises, CSE had said in a report.
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Item No.4                (Court No. 2)  
  
 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPALBENCH 

 
(By Video Conferencing) 

 
Original Application No. 136/2022 

 
Vivek Kamboj & Ors.                   Applicants 

 
Versus 

 
Union of India & Ors.                      Respondents 
 
 
Date of hearing: 21.02.2022 
 
 

         CORAM: HON’BLE MR. JUSTICE BRIJESH SETHI, JUDICIAL MEMBER 
HON’BLE Dr. AFROZ AHMAD, EXPERT MEMBER 

 
  
Applicant:  Adv. Rahul Choudhary, Adv. 
 
Respondent(s):   
 

ORDER 
 

1. The applicants have filed the present application under Section 14, 

15 read with Section 20 of the National Green Tribunal Act, 2010 

regarding non-compliance of the provisions of SWM Rules, 2016 with 

regard to non-segregation of waste by waste generators and the absence 

of in-situ composting.  It is submitted that the local authorities have also 

failed to ensure compliance of the SWM Rules, 2016 and take necessary 

actions against the waste generators.  It is further submitted that 2016 

Rules mandate by casting a duty upon every waste generators to 

segregate wastes and ensure proper disposal. It also puts an obligation 

on resident welfare, market association, gated communities, institutions 

and hotels to process, treat and dispose biodegradable wastes through 

composting or bio-remediation on its own premise to reduce the excess 

stress on the landfills.  It is further submitted by the applicants that  
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there are 28 bulk waste generators identified in Gurugram out of which 

26 has been identified by the Swachh Bharat Mission.  It is further 

submitted that the Swacch Bharat Mission in Municipal Corporation, 

Gurugram (hereinafter referred to as "MCG") provided with a list of 26 

Bulk Waste Generators who are fervently violating the provisions of the 

SWM Rules, 2016 by not segregating wastes and composting bio-

degradable wastes on site. It is further submitted that despite being fully 

aware of the non-compliance by the 28 bulk waste generators, notice has 

been issued to only three BWGs.  However, till date there is no 

compliance on the part of the bulk waste generators and also no 

necessary action has been taken by the MCG to check the grave 

environment degradation.  It is further submitted that non-segregation of 

waste at source and the absence of in situ composting, is causing 

widespread land and water pollution along with increasing the stress on 

Bandhwari landfill, which in turn has contaminated groundwater of 

nearby 5 villages namely, Bandhwari, Mandi, Manger, Baliwas and Gwal 

Pahari, thereby causing widespread environmental degradation and 

health hazards to humans and wildlife.   

2. In view of the above grievance the Gurugram Municipal 

Corporation is directed to look into the grievance of the applicants and 

take appropriate action in accordance with law following due process. 

 The application stands disposed of. 

 

Brijesh Sethi, JM 
 

 
 

Dr. Afroz Ahmad, EM 
 

February 21, 2022 
Original Application No. 136/2022 
AK & AP 
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Item No. 01                Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

(By Video Conferencing) 

Execution Application No. 31/2022 
 IN  

Original Application No. 136/2022 

Vivek Kamboj & Ors.                 Applicant(s)  

Versus 

Union of India & Ors.                    Respondent(s) 

Date of hearing: 19.10.2022 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HON’BLE PROF. A. SENTHIL VEL, EXPERT MEMBER 

Applicant:  Mr. Rahul Choudhary, Advocate for Applicant in E.A 31/2022 

ORDER 

1. This application seeks execution of order dated 21.02.2022 in O.A 

No. 136/2022, Vivek Kamboj & Ors. V. Union of India & Ors. By the said 

order, the Tribunal considered the grievance against non-compliance of 

Solid Waste Management Rules, 2016, at Gurgaon, requiring segregation 

and scientific disposal of solid waste. Considering the grievance that bulk 

waste generators were not complying with the rules, the Tribunal directed 

the Municipal Corporation, Gurgaon to look into the matter and take 

remedial action. 

2. The Tribunal has also dealt with the larger issue of the compliance 

of SWM Rules, 2016 in Gurugram vide order dated 23.09.2022 in O.A No. 

172/2021, Poonam Yadav v. M/s Ecogreen energy Pvt. Ltd. & Ors. The 
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Tribunal has constituted a monitoring Committee headed by Chairman, 

Haryana State PCB and comprising other concerned senior officers and 

also required deposit of Rs. 100 crores in a ring fenced account for 

compliance measures. In these circumstances, only further order can be 

to forward a copy of this order to the Municipal Corporation, Gurgaon to 

verify the factual position and if any violation is found, necessary action 

may be taken. The applicants are also at liberty to represent their 

grievance before the Committee constituted by the Tribunal.  

The Application is disposed of. 

A copy of this order be forwarded to Commissioner, Municipal 

Corporation, Gurugram. 

Adarsh Kumar Goel, CP 

Sudhir Agarwal, JM 

Prof. A. Senthil Vel, EM 

October 19, 2022 
Execution Application No. 31/2022 
IN Original Application No. 136/2022 
AB 
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F. No.: 6-8/2019/Env. MOST URGENT

To

The Member Secretary, 

Haryana Pollution Control Board, 

C-11, Sector-6, Panchkula, Haryana-134109 

(Email: hspcbms@gmail.com)

Sub.: Compliance of Hon’ble NGT Order in OA 109/2022 dated 23.09.2022 with regard to the to

the non removal  of the legacy waste from forest  area the landfill  dumped at  4 particular

locations mentioned in the OA 109/2022 at the nearby forest areas of Aravallis of Gurugram

and Faridabad Districts and compliance of Hon’ble NGT Order OA 136 / 2022 dated 21st Feb

2022 and 19th Oct 2022 – reg.

Sir, 

I am directed to enclose a copy of email  of Shri Roma Vinayak (petitioner of OA 109 &

136/2022  pending at  Hon’ble  NGT) dated  18.11.2022 on the  subject  mentioned  above  for  kind

perusal and action, as appropriate in the matter. A copy of the action taken report/status note may

kindly be provided to this office.  

Sincerely,

Enclosed: A/A

(Dr. K. K. Garg)

    Dy. Director/Scientist ‘C’

Copy to:

1. The Additional Commissioner, MC Gurgaon, C-1, Info city, Sector-34, Gurgaon – 122004.

(Email: mswgurgaon2020@gmail.com; faridabadcluster@gmail.com). 

2. Shri Roma Vinayak (Email: roma.vinayak@gmail.com).

बेज नं. 24-25, सेक्टर-31 ए, चंडीगढ़-160030 / Bays No. 24-25, Sector-31 A, Chandigarh-160030
दूरभाष/Tel No: 0172-2638061 Fax No: 0172-2638135   Email:  ronz.chd-mef@nic.in 

File No.6-18/2019/ENV/e-File
I/11721/2022
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